think unnecessary excilement is el.'t.l-
ed over something which was not in-
tended. Now, nmext guestion.
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Twis

+
*123. oft wrow fom wigw
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The Ministsy of Extarnal Affalrs

(Shri M. C. Chagia): (a) to (c): A

ststement is laid on the table of the
House.

Oral Angwers

STATEMENT

There has been no such Incldent in
which 150 armed Pakistanl soldiers
entered intg Jaisalmer District on 10th
Agpril, 1967, injiired several people and
looted the properties. Howewer, on
the night of 8/10th April, 1967, five
Pak, miscreants (twg of them urmed
with rifles, one with a gun snd two
with lsthis)y came to NACHANA and
Nifted gway 4 camels On their way
back they stopped two P.W.D. tractors
and two trucks on NACHANA-
PBAHLA road. They threatened the
drivers and punctured the tyres of all
the four vehicles. The drivers and

S

ed tg the Indian authorities,
tlonal security arrangements have
been made 1o guard the P.W.D, labour
camps,

ot won fey wgm: & o
a e v ax aw k fw 10
wiw 1967 ¥ 150 wifward #fre
dwwic frr Fqm a4 7

Shri M. O, Chagia; As I pointed out
in the statement, there was no
Incident in which 150 armed Pakistani



miscreants, two of them

off vy fowd : oW wEEE AT
STAPT W WA § 1 T AT wgar
E B wu 1o wr fadw aomra warw w4
g & v dawae fedt fadw &
t 7 Wwmoxw o e qoy &)
8Sbri M, C. Chagla: I am answering it
becaure it is addressed to me. I am
quite prepared to transfer it to the
Ministry of Defence.

ot ay fod : ag W FER
AgR w7 FE afaw 1 w9 W
F w4 AT A @ E

Mr. Speaker: Anyway, it does nat
matter.

sft wrew g whtgwe © & g s
amga g i g ® o ik w1 gl
g & auy ot wi=mg A @@l
TRy ¥ T W e e A
Wt aoere A faw oy ¥ wnr A
Tug et oy F A @t W
o Ay fgy e § T AW ¥
@ W o @ W e e g ?
ForTe v farame o war e s o
gomemamec A y@ag A @t
ar xrE } ?

Bhri M. C. Chagia: I have no know-
ledge about . I agree with my bon.
{friend that gomething should be done,
but whether somedhing has been done
or not is not for my Ministry to say.
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sector of Assam-West Bengal-
Tripura, are always o prelude
to invasion may I know whether our
Government are in a position to tell
us whether they consider these inct--
dents of intrusions as isolated inci-
dents or they are a part of a broad
pattern of invasion that is coming
from Pakistap very soon?

Bhri M. C. Chagia: There have been
several border incidents from time-
1o time; thia is one of the border inci-
dents, but I agree that the cumulative
effect of these should make
us very watchful gnd vigilant.

Mr, Speaker: Next question. S8hri
Ramamurt],

Shri Amrit Nahata: Sir, I belong
to that place and I want to ask a
aupplementary.

Mr. S : Due to a mistake it
“ias been put to the Foreign Minister:
therefore, there is no point in putting
supplementaries. We cannot ask
Questions on defence matters and
expect the Foreign Minister to answer
them. Therefore, wherever the mis-
take has occurred, we shall keep quiet
Now and go to the next guestion.

United States Agency for International
Development

+
*125. Shri P. Ramamurti:
Shri A, K. Gopalan:

Will the Minister of Exiernal Affairs.
be pleased to state:

{a) whether the attention of Gov-
ernment has been drawn to the
receni disck “r ety
magazine in UB.A. that the United
States Agency for International Deve-
lopment is being used by CLA. for
its activities;

{b) if so, whether Government have
considered the implications of this.
disclosure from: the Indian point of
view; and

{c) the steps Government propose
to take to stop misuse, if any, of this
organisation in India?





